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CORAM HON'BLE SI-IRI JUSTICE BIRENDRA DIKSHIT. VICE 
CHAIRMAN 

	

HON'BLE SHRI B.N. BAHADUR. 	MEMBER (A) 

Ram Narayan Pundge, 
Age 47 years,Occ: Service, 
t3ateman, 42/A under SSE(P) KNW, 
Gang No.15, R/o, C/o Advocate 
G.K. Thoke, Bhim Nagar, 
Bhavsingpura, Aurangabad. 	 . . Petitioner 

By Advocate Smt. S. Deshmukh. 

Versus 

The Union of India through 
General Manager M.G. (South Central 
Railway), Secunderabad, 

p 	 Andhra Pradesh, Pin: 500 003. 

Shri Pradeep Kumar, 
Divisional Engineer, 
South Central Railway, 
Hyderabad, (AP) 
Hyderabad Pin 500 001 

Shri Pravin Kumar, 
Senior Section Engineer, P.Way. 
South Central Railway, 
Khandwa-450 001 (MP) 

Shri N.N. Mira Basha, 
Assistant Engineer, (MG), 
South Central Railway, 
Akola Tq & Dist. 

04 
Akola-444 002. 	 .. Cohternners 

ORDER 	(ORAL) 

	

Hon'ble Shri B..N Bahadur. 	Member (A) 

We have heard Learned Counsel Smt. 	S.Deshmukh 

for the Contempt Petitioner and Shri R.R. Shetty for 

Respondents on Contempt Petition and have gone through 
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F 

4.  

the facts. No doubt in the written reply and the facts 

placed before us by the Learned Counsel we find that the 

orders have now been implemented albeit after a delay of 

about four months. There is an apology for the delay. 

Under the circumstances, we find no reasons to proceed 

with the matter. 	Contempt Petition is 	therefore, 

dismissed. Notices issued to contemriers are discharged. 

No orders as to cost. 
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(B.N. BAHADUR)" 
	

(BIRENDRA DIKSHIT) 
MEMBER (A) 
	

VICE CHAIRMAN. 
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